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OADER 

N.Mp11jckV.C. 

Division bench is not sitting to-day. 

It is submitted by the ld.counsel appea.I 
for the petiticner that he has received instrtions from 

his client not to proceed 4 th this application. Written 

inètruction hasbeen filed • Let it be kept with the record. 

Accordingly, the application is dismissed for 'non-prosecution' 

No order as to costs. 

0 	 (5.N.Ma1lick) 
Vice-Chairman. 


